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371¢2r / ORDER

PERR.S. SYAL, VP :

This appeal by the assessee is directed against the order
dated 16.09.2023 passed by the CIT(A) in National Faceless
Appeal Centre (NFAC), Delhi in relation to assessment year
2017-18.

2. The assessee in this appeal is aggrieved by certain
additions confirmed in the first appeal.
3. 1 have heard the Id. DR and perused the record. The

assessee did not participate in the proceedings before the
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Tribunal despite notice. As such, I am proceeding to dispose
off the appeal ex parte qua the assessee.
4. It is seen that the impugned and the assessment orders
have been passed ex parte. In view of the above factual
background prevailing in the extant case, | am of the opinion
that it would be just and fair if the impugned order is set-aside
and the matter is remitted to the file of the Assessing Officer
with a direction to frame the assessment afresh as per law after
allowing a reasonable opportunity of hearing to the assessee. |
order accordingly. Needless to say, the assessee will be at
liberty to lead any fresh evidence in support of his case.
5. Inthe result, appeal is allowed for statistical purposes.
Order pronounced in the Open Court on 31% October,

2023.

Sd/-
(R.S.SYAL)

3q1eg4/ VICE PRESIDENT

quT Pune; f&=TTeh Dated : 31% October, 2023
GCVSR
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1. 3iemif/ The Appellant;
2. g@df/ The Respondent

3. The concerned Pr.CIT, Pune
4. DR, ITAT, ‘SMC’ Bench, Pune
5. TS WIsd / Guard file.
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